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MINISTRY OF RAILWAYS
[Western Railway (Construction Organization)]
NOTIFICATION
Mumbiai, the 3rd June, 2026

S.0. 2840(E).— Where as, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), S. O. 2492 (E) dated the 05" June, 2025 published in Gazette of India, Extraordinary, Part II, section
3, Sub-section (ii), No. 2435 dated 4" June 2025 (hereinafter referred to as the said notification) and issued under sub-
section (1) of section 20 A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (hereinafter
referred to as the said Act), the Central Government declares its intention to acquire the land specified in the schedule
annexed to the said notification for the purpose of execution, maintenance, management and operation of Special
Railway Project, namely Construction of Vasai bypass double line between Naigaon and Juchandra stations,in the
district of Palghar in the State of Maharashtra.

And whereas, the substance of the said notification was published in daily newspapers namely “NavBharat”,
“Pratahakal”, “ Loksatta ”, “Prahaar”, and “The Free Press Journal” (Hindi, Marathi, English) Dated 9" July 2025
under sub section (4) of section 20 A of the said Act.

And whereas, no objections were received and the same have been considered by the Competent Authority
accordingly orders have been passed.
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And whereas, in pursuance of sub-section 20 E of the said Act, the competent authority has submitted its report
to the Central Government.

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20 E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed here to shall be acquired for the aforesaid purpose. "This notification pertains to the Gazette
Notification published in the Gazette of India No. 2433 dated 05.06.2025, bearing Gazette ID CG-MH-A-07062025-
263665."

And further, in pursuance of sub-section (2) of section 20 E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed hereto
shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

"Brief particulars of the land proposed to be acquired for the Special Railway Project namely 'Construction of
Vasai Bypass Double Line between Naigaon and Juchandra Stations', located in Village Umelman and Village
Umele, Taluka Vasai, District Palghar, State of Maharashtra, under the jurisdiction of the Competent
Authority-cum-Sub-Divisional Officer and Sub-Divisional Magistrate, Vasai, District Palghar.Maharashtra" :

Survey | Survey
/ Gat / Hissa | Area as Acquired

No. No. as per 7/12 EZEZ of E:::ire of glcacsl;pant Area Names of Account Holders
(Land per (Ha.R) (Ha.R)

Record) | 7/12

Sr. | Village
No. | Name

Mahendra Narayan Kini,
Avinash Narayan Kini,
0.12.80 Pramila Manohar Patil,
Prathamesh Milind Kini,
Ajinkya Milind Kini.

Occupant

1 Umeleman = 44 44 0.31.6 Private Agriculture Class - 2

Kashibai Ramchandra Kini,
Bhalchandra Ramchandra
Kini, Krishna Ramchandra
Kini, Vinod Ramchandra
Kini, Nalini Bhalchandra
Mhatre, Gita Ramchandra
Kini, Usha Vijay Patil.

Occupant

104/1 104/A 0.28.4 Private Agriculture
Class - 1

Venubai Vaman Patil,
Narmada Yashwant Kini,
Mada Hiraji Patil, Hausa

Occupant Narayan Patil, Suman Dinkar

Class - 1 Gharat, Lata Sadanand Patil,
Karuna Suhas Kini, Mayur
Suhas Kini, Snehal Suhas
Kini.

104/2 104/B 0.11.6 Private Agriculture

Vithabai Ramji Kini, Tai
0.28.90 Laxman Patil Shanu,

Sudhakar Gharat, Shakuntala
Madan Gharat, Kashibai
Giridhar Mhatre, Tulshi
Ramchandra Kini, Laxman
Ramchandra Kini, Pandurang
Ramchandra Kini, Rukmini
Balkrishna Gharat, Kamalabai

Occupant Balkrishna Kini, Manohar

Class - 1 Balkrishna Kini, Megha
Hareshwar Kini, Pournima
Purves Gharat, Ranjana
Ganesh Bhoir, Bhushan
Hareshwar Kini, Bharati
Hareshwar Kini, Priti
Hareshwar Kini, Dayanand
Balkrishna Kini, Yuvraj
Balkrishna Kini, Nandkishor
Balkrishna Kini.

2 Umeleman

104/A 104/k 0.55.3 Private Agriculture
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Sr.
No.

3

Village
Name

Umeleman

Survey
/ Gat
No.
(Land
Record)

114/5

Survey
/ Hissa
No. as
per
7/12

114/5/A

114/5/B

Area as
per 7/12
(Ha.R)

0.06.60

0.00.50

Type of
Land

Private

Government

Nature of
Land

Agriculture

Railway
Fallow

Occupant
Class

Occupant
Class - 1

Government

Acquired
Area
(Ha.R)

0.03.20

Names of Account Holders

Yashoda Amrut Kadulkar,
Kamalibai Krishna Gharat,
Chandrakant Jagannath
Gharat, Chintamani Jagannath
Gharat, Jagdish Pandharinath
Gharat, Jayanti Narayan
Gharat, Nandkumar Krishna
Gharat, Nandini Krishna
Gharat, Purushottam
Pandharinath Gharat, Pravin
Pandharinath Gharat,
Yashodabai Pandharinath
Gharat, Sandeep Krishna
Gharat, Hansa Pandharinath
Gharat, Ind Moreshwar
Mbhatre, Manisha Sakharam
Mhatre, Lila Hemant Mhatre,
Kamal Govind Gharat,
Mahesh Govind Gharat,
Ramchandra Govind Gharat,
Jamuna Jayram Patil, Ketaki
Dinesh Gharat, Suman Dinkar
Gharat, Gajendra Dinkar
Gharat, Mamta Shailesh Naik,
Jay Yashwant Gharat,
Arundhati Prashant Patil,
Kirti Arvind Patil, Priyanka
Kishor Patil, Kritika
Parmeshwar Sonavane,
Yamini Vijay Patil, Ritu
Sachin Patil, Vedna Prashant
Raut, Damayanti Kamalakar
Gharat, Nikita Jayesh Gharat,
Medhansh Jayesh Gharat,
Mina Sanjay Patil, Hemlata
Padmakar Patil, Prasad
Rajaram Gharat, Minakshi
Rajaram Gharat, Kamlesh
Baliram Patil, Darshana
Parshuram Patil, Nanda
Lakhu Patil, Narendra
Sadashiv Patil, Mina Baliram
Patil, Sachin Baliram Patil,
Smita Parshuram Patil, Diva
Vasai Road Link Project.

114/8

114/8/A

114/8/B

0.11.70

0.02.20

Private

Government

Agriculture

Railway
Fallow

Occupant
Class - 1

Government

0.02.00

Mahendra Narayan Kini,
Avinash Narayan Kini,
Pramila Manohar Patil,
Prathamesh Milind Kini,
Ajinkya Milind Kini, Diva
Vasai Road Link Project.

114/9

114/10

114/9

114/10

0.14.20

0.06.30

Private

Private

Agriculture

Agriculture

Occupant
Class - 1

Occupant
Class - 1

0.13.12

0.06.30

Sadashiv Mahadu Patil,
Dharmu Mahadu Patil, Bhima
Damodar Patil, Tarabai Nana
Patil, Asha Nana Patil.

Ramchandra Gopal Patil,
Laxman Halya Patil, Kaveri
Sigaram Kini, Sadanand
Ragho Patil, Mina Vasant
Mbhatre, Bevibai Gajanan
Gharat, Yesubai Pendharinath
Gharat, Shantibai Balkrishna
Patil, Anant Harishchandra
Patil, Kailas Vasudeo Patil,
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Survey
/ Gat
No.
(Land
Record)

Sr. | Village
No. | Name

114/12

114/13

114/14

Survey
/ Hissa
No. as
per
7/12

114/12

114/13

114/14

Area as
per 7/12
(Ha.R)

0.17.10

0.15.20

0.08.10

Type of
Land

Private

Private

Private

Nature of
Land

Agriculture

Agriculture

Agriculture

Occupant
Class

Occupant
Class - 1

Occupant
Class - 1

Occupant
Class - 1

Acquired
Area
(Ha.R)

0.12.10

0.15.20

0.07.00

Names of Account Holders

Chandrashekhar Vasudeo
Patil, Charushila Ramakant
Patil, Nalini Lankeshwar
Patil, Pushya Tarachand Patil,
Laxmi Nivritti Patil, Nilima
Rajat Kini, Madhuri Satish
Chaudhari, Avantika Satish
Patil, Chaitali Pravin Patil,
Pramila Manohar Patil,
Priyesha Pravin Patil,
Rajashri Satish Patil, Sahil
Pravin Patil, Siddhant
Manohar Patil, Siddhesh
Manohar Patil, Surekha
Pravin Patil, Himanshu Satish
Patil, Anusaya Hansraj Bhoir,
Ranjana Dhananjay Bhoir,
Sunanda Jaywant Mhatre,
Kalpana Arvind Gharat,
Jaywanti Jagannath Patil,
Prakash Jagannath Patil,
Rajesh Jagannath Patil.

Taibai Laxman Patil, Yadav
Bhaskar Patil, Madhukar
Bhaskar Patil, Hansa
Purushottam Gharat.

Madhukar Krishna Gharat,
Harishchandra Krishna
Gharat, Dharma Krishna
Gharat, Mangalibai Jivan
Gharat, Mathura Jagannath
Pedvi, Dharmibai Yashwant
Pedvi, Shantibai Krishna
Gharat.

Sadashiv Mahadu Patil,
Dharmu Mahadu Patil, Bhima
Damodar Patil, Tarabai Nana
Patil, Asha Nana Patil.

4 Umeleman | 43/2

5 Umeleman | 103/1

43/2

103/1/A

0.34.10

0.26.3

Private

Private

Agriculture

Agriculture

Occupant
Class - 1

Occupant
Class - 1

0.09.00

0.31.85

Sadashiv Mahadu Patil,
Dharmu Mahadu Patil, Bhima
Damodar Patil, Tarabai Nana
Patil, Asha Nana Patil.

Damodar Ragho Patil,
Godavari Baburao Patil,
Jayprakash Kashinath Patil,
Premnath Kashinath Patil,
Madhukar Kashinath Patil,
Ramchandra Kashinath Patil,
Bhagirathi Manoj Patil, Amar
Kanha Patil, Jayshree Kailas
Patil, Devyani Jitendra Patil,
Hareshwar Kanha Patil,
Jaywanti Yashwant Patil,
Hirubai Kanha Patil, Vidya
Vijay Bhoir, Prabhakar Anant
Patil, Kusum Suhas Patil,
Naresh Anant Patil, Mina
Bhalchandra Patil, Bhavna
Naresh Mhatre, Narmada
Suresh Gharat, Atmaram
Harishchandra Patil, Dashrath
Harishchandra Patil, Nita
Narayan Patil, Yajneshwar
Harishchandra Patil, Ranjana
Ravindra Patil.
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Survey
/ Gat
No.
(Land
Record)

Sr. | Village
No. | Name

103/2

103/3

6 Umeleman | 42/2

7 Umeleman | 48

Survey
/ Hissa
No. as
per
7/12

103/1/B

103/2/A

103/2/B

103/3

42/2A

42/2B

48

Area as
per 7/12
(Ha.R)

0.03.5

0.03.3

0.02.0

0.43.80

0.16.60

0.07.70

0.95.1

Type of
Land

Government

Private

Government

Private

Private

Government

Private

Nature of
Land

Railway
Fallow

Agriculture

Railway
Fallow

Agriculture

Agriculture

Railway
Fallow

Agriculture

Occupant

Area
Class

(Ha.R)

Government

Occupant
Class - 1

Government

Occupant
Class - 1

Occupant
Class - 1
0.25.40

Government

Occupant

Class -2 0.60.80

Acquired

Names of Account Holders

Diva Vasai Road Link
Project.

Diva Vasai Road Link
Project.

Lalji Damodar Bhoir,
Kesarinath Parshuram Bhoir,
Jamnabai Parshuram Bhoir,
Ratnaprabha Bhivraj Bhoir,
Ravindra Parshuram Bhoir,
Rukmini Kisan Mhatre,
Janibai Kamalakar Bhoir,
Vijay Kamalakar Bhoir,
Kalpana Prabhakar Patil,
Nayana Parshuram Patil,
Parvati Jagannath Bhoir,
Kamini Jaywant Mukdam.

Lalji Damodar Bhoir,
Jamnabai Parshuram Bhoir,
Kesarinath Parshuram Bhoir,
Ravindra Parshuram Bhoir,
Rukmini Kisan Mhatre,
Ratnaprabha Bhivraj Bhoir,
Janibai Kamalakar Bhoir,
Vijay Kamalakar Bhoir,
Parvati Jagannath Bhoir,
Kalpana Prabhakar Patil,
Kamini Jaywant Mukdam,
Nayana Parshuram Patil.

Diva Vasai Road Link
Project.

Harishchandra Laxman Patil,
Jaywant Laxman Patil,
Maltibai Yashwant Bhoir,
Ganpat Laxman Patil, Parvati
Harishchandra Gharat,
Vithabai Keshav Bhoir,
Kamalakar Khandu Patil,
Pushpa Nandkumar Patil,
Indumati Pandharinath
Gharat, Lilabai Bhaskar
Mbhatre, Milan Janardan Patil,
Kalpana Ramesh Gaikwad,
Vishwanath Kamalakar Patil,
Ashwini Dilip Gharat, Nanda
Amol Gharat, Kailas
Kamalakar Patil, Usha
Gajanan Patil, Vishal
Harishchandra Patil, Alka
Devanand Meher, Rekha
Chandrakant Tare, Vinod
Chandrakant Patil, Manoj
Chandrakant Patil, Jaywanti
Kunjan Patil, Bhivribai
Govind Patil, Rajesh Govind
Patil, Abhay Govind Patil,
Gita Rakesh Mhatre, Lata
Rajesh Bhoir, Karuna
Mohidar Patil, Digambar
Narayan Patil, Dipak Narayan
Patil, Jayshree Narayan Patil,
Nishikant Raghunath Patil,
Chandrakala Chintaman Patil,
Yamini Prakash Phanse,
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Survey
/ Gat
No.
(Land
Record)

Sr. | Village
No. | Name

49/3/1

49/3/2/1

8 Umeleman

49/4

51/1

10 Umeleman

5172

51/3

Survey
/ Hissa
No. as
per
7/12

49/3/1

49/3/2/1

49/4

SI/1A

51/1B

512A

Area as
per 7/12
(Ha.R)

0.28.6

0.01.1

0.04.3

0.45.9

1.06.5

0.14.50

Type of
Land

Government

Private

Government

Private

Government

Private

Nature of
Land

Railway
Fallow

Agriculture

Railway
Fallow

Agriculture

Railway
Fallow

Agriculture

Occupant
Class

Government

Occupant
Class - 1

Government

Occupant
Class - 1

Government

Occupant
Class - 1

Acquired
Area
(Ha.R)

0.01.30

0.00.70

0.13.70

Names of Account Holders

Vinod Raghunath Patil,
Kunda Yashwant Patil,
Hridaynath Yashwant Patil,
Priti Prashant Mhatre, Yogita
Sanjay Kawali, Pramila
Bharat Hiwarkar, Kalpana
Anand Gadkari.

Vithabai Ramchandra Patil,
Yamunabai Pandurang
Gharat, Hirubai Dhakaly
Phudtat, Tarabai Laxman
Patil, Yadav Bhaskar Patil,
Madhukar Bhaskar Patil,
Hansa Purushottam Gharat,
Diva Vasai Road Link
Project.

Diva Vasai Road Link
Project.

Mary Jaku Dalmed, Kosu
Walter Lopis, Jojeph
Dominick Lopis, Natal J.
Lopis, Anita Charlie Ghosal,
Anand Bastu Ghosal,
Marceline Manvel Fonseca,
Angeline Aveline Misquita,
Isabel Pascal Lopis, Trisa
Edvi Graces, Maria Nicklas
Dsouza, Nicklas Louis Lopis,
Michael Louis Lopis, Rufus
Louis Lopis, Rozy John
Lobo, Jude Charlie Ghosal,
Johnson Bastu Ghosal,
Catherine Jojeph Menezes,
Francisca Francis Lopis,
Wensley Gabriel Lopis,
Shaila Gabriel Lopis, Sonia
Francis Lopis, Philomina D.
Gomes, Mina Ignacious
Alfonso, Zuran alias Anton
Inas Dalmed, Shila Colasso,
Kosubai Bastu Ghosal,
Francisca Charlie Ghosal,
Franco Francis Ghosal, Rozin
Francis Ghosal, Allen Jojeph
Menezes, Mina Primas Lopis,
Maryan Bastu Ghosal,
Michael Bastu Ghosal,
Anamaria Diego Nunis, Elis
Anton Menezes, James
Daniel Menezes, Dominick
Louis Lopis, Wilson Daniel
Menezes, Sweta Daniel
Menezes, Inas Anton
Menezes, Nicklas Jojeph
Menezes, Anita Francis
Lopis, Philomina Daniel
Menezes, Jevan alias Isabel
Pitar Miranda, Pournima
Oscar Almeda, Gita Vinay
Pinto, Nitin Chandrakant
Mehta, Ronak Chandrakant
Mehta.

Diva Vasai Road Link
Project.

Mahadev Arjun Patil.
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Sr.

No.

Village
Name

Umele

Umele

Survey
/ Gat
No.
(Land
Record)

51/4

51/5

120

122

Survey
/ Hissa
No. as
per
7/12

512K

51/3

51/4

51/5

120

122

Area as

per 7/12

(Ha.R)

0.10.50

0.10.60

0.23.0

0.15.9

1.28.00

17.22.90

Type of
Land

Government

Government

Government

Government

Government

Government

Nature of
Land

Railway
Fallow

Railway
Fallow

Railway
Fallow

Railway
Fallow

Salt Pan
(Mithagar)

Salt Pan
(Mithagar)

Occupant
Class

Government

Government

Government

Government

Government

Government

Acquired
Area Names of Account Holders
(Ha.R)

Diva Vasai Road Link
Project.

Diva Vasai Road Link
Project.

Diva Vasai Road Link
Project.

Diva Vasai Road Link
Project.

0.22.20 Manik Agar

0.40.10 Sarvai Agar

[F. No. E-405972-01]

MUKESH KUMAR, Chief Engineer (Construction) — I
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